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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH: NEW DELHI

Original Application No. 270/2023
IN THE MATTER OF:

Shrankhla Mittal ...Applicant
VERSUS |

Government of NCT of Delhi & ORS "....Respondents

- STATUS REPORT ON BEHALF OF THE MUNICIPAL
CORPORATION OF DELHI IN COMPLIANCE OF

THE ORDER DATED 20.04.2023 PASSED BY THIS
HON’BLE TRIBUNAL.

MOST RESPECTFULLY SHOWETH:

Affidavit of Sh. Deepak ’Mittal S/o Sh. I. D. Mittal, Aged
about 55 years, Deputy Health Officer, South Zone.
Municipal Corporation of Delhi, on behalf of the MCD.

I the above named deponent do hereby solemnly

affirm and declare here as under:-

1. That T am preqently working as Deputy Ilealth
Ofﬁcer South Zone MCD and fully conversant with

\\t}nle facts of the case on the ba31s of the record

aintained and made available in this regard and as

Y uch am Competent to depose and swear the present
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2. That the present application is filed by the applicant
complaint agéinst fnany restaurants, bars, pubs and
cafes alleging that Some of the said restaurants, bars,
pubs and cafes have also been running Live Music
Events on open Rooftops, using loudspeakers and
other sound | equipment’s, without seeking any
permissiori from the concerned authorities. The
applicant is aggrieved with the intolerable noise
pollution - caused in the area, inter-alia, by the
respondentsNo. 5 to 7, identified as Heaven in Box,
Bootlegger Restro ‘Bar, Strings Musical Bar and
Mansion Bar & Global kitchen, who have not taken
any measures to sound-proof their premises and have
been playing loud music even during late hours of the
night. It has also been alleged in the application that
the above establishments have been operating in
gross-violation of the statutory provisions of the
Environment (Protection) Act, 1986, Noise Pollution
(Regulation and Control) Rules, 2000, Air (Prevention
and Control of Polhition) Act, 1981, besides operating
in contumacious disobedience/ disregard for the
directions issued by the Hon’ble Supreme Court of

\ India in its order dated 18.07.2005 passed in Writ
.y \?{\ Petition (C) 72 OF 1992 titled as in Re: Noise

m@g\ Pollution as well as various orders passed by this
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3. That the present matfer was listed before this Hon’ble
NGT on 20.04.2023 wherein this: Hon’ble Tribunal
passed directions as follow: |
“3. Prima facie, the averments made in the
application raise quesz‘ibns relating to environment
arising out of the implementation of the enactments
specified in Schedule I to the National Green Tribunal
Act, 2010.
4.Let notices alonng’th copies bf the application and
documents attacheé’ therewith be issued to the
respondents  requiring  them - to  file  their
response/veply to the averments | made in the
application within one month by e-mail at judicial-
ngt@gov.in preferably in the form of searchable
PDF/ OCR Support PDF and not in the form of image
PDF.”

4. That it is submitted that the officials of the answering
respondent/ MCD inspected the premises as
mentioned in the petition wherein observed
thatrestaurant/Bar m the name of The Heaven Box
and String Musical Bar are having Health Trade
License, which is valid upto 31.03.2025. Copy of the

\ Health Trade Licenses are annexed herewith as
)\;\”\\ANNEX.URE A. That such premises are located

\ o \pbutting commercially notified road, permitting the

}m"*f

!f 5 jpremises to run commercial activity in terms of

"\f»
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relevant policy, permissions and regulations. Copy of

the same is annexed herewith as ANNEXURE-B.

5. That it is further submitted that during the inspection
of the area in question, officials of the MCD has also
observed that restaurant / Bar in the name of the
Bootlegger Restro Bar and The Mansion Bar &
Global Kitchen were running without Health Trade
License. ahd therefore answering respondent MCD
issued closure notices to them by following due
process. Copy of the closure notices are annexed
herewith as ANNEXURE-C.

6. That the Mansion Bar & Global Kitchen had applied
online for health trade license for 3™ Floor which was
subsequéntly rejected as it was running on 2" Floor
also and was also not fulfilling technical condition.
Mansion Bar & Global Kitchen was found closed
down upon inspection carried on two occasions, on
19.05.23 and 22.05.23. The Mansion Bar & Global
Kitchen has now again applied for health trade license
for 3rd Floor and informed that he has closcd down
2" Floor. Copy of tﬁe undertaking alongwith affidavit

L is annexed herewith as ANNEXURE-D. On

o L ! ;:; inspectién, it was observed that his trade exists on

T , ﬁ\ Commercial thiﬁed Road and applicant has uploaded

S ‘ AR o
H [
S

~ ' all required documents online for approval of health
trade license. At present, Health Trade License of

2% eating house / lodging boarding are applied online at

PRt

o
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MHA Portal under. Ease of doing business, whereby
on the basis of minimum necessary documents and
after inspection of health trade if they are fulfilling the

technical conditions, Health Trade License are issued.

. That in respect of premises in the name and style of

Bootlegger Restro Bar, it is submitted that it was

found closed and locked down wupon inspection

carried out on 19.05.2023 & 22.05.2023 and also on
24/05/2023.The owner of premises has submitted an
affidavit, undertaking that his tenant has vacated the
premises in question, and closed down the activity of
running the éating place/restaurant. Copy of the

affidavit is annexed herewith as ANNEXURE-E.

5\{\2}2@:

DEPONENT
VERIFICATION: 9 § MAY 2073

Verified at Delhi on this day of May

2023, that the contents of the above affidavit are true
and correct to my knowledge derived from the official

records maintained by the MCD and I believe the

same to be true and correct.

VT
) @ %é\\%)ﬁ % fwd

9 g
é{}@

4
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DEPONENT
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Public Health Department lﬁw . A
HEALTH TRADE LICENSE

Licensee Photo

Department/fr ' PUBLIC HEALTH DEPARTMENT  Zone/SiIH South

License No /STE aR HTLSDMC112022051110023 Non Transferable / 38 ¥drFdroia, |

Fee Non Refundable / 679 g =&l
ghfY

Date ofIssue/\“:TRfTWﬁ?ﬁ 08-07-2022 -License Valid 31-03-2025
fafa - : upto /BTEAY 3y
This license is granted in pursuance to the provisions of section 417/420/421/422 of the Delhi Municipal Corporation Act,

. 1957 as amended from time to time and is valid only for the personand particular trade and particulars specified herein
- subjectto conditions stated here under.

uE SEIT saad anfYa, Rg wR frm afa R 1957 % Sudy &) aRT 417/420/421/422 & IR A wligd fear o & ag
»ae gem Sfgfea cafs ik frr el 7@t & arerfa da &

Name of Licensee and Desig nation/STF4aHR! SR qgTM STAM  SHASHI KANT SHARMA , PROPRIETOR

. Address of Establishment/€ITq1 T UaT 1A, FIRST FLOOR, HAUZ KHAS VILLAGE, Delhi, 110016

Frade Type /SR HTHBR ‘ Eating Establishment

Nature of Trade /SITYR &Y H'cfﬁf Fating House (Resturant)

Name & Style /AT 3R ST THE HEAVEN BOX HKV BAR AND KITCHEN
" ‘Total number of Permissible Seats /3FT1 el #! g wear 47
' Unit Area in Sq.Mts/§$T§ & 85

License Certificate Generated Date /&TS SR FHI 9east ffY 08-07-2022

£

Trade Photo

" This certificate is computer generated and does not require any seél/sig nature in original The registrationno. is unigue
toeach trade license. The Authenticity canbe verified through D.M.C website and QR Code.




MUNICIPAL CORP( ION OF DELHI 7

Public Health Department %M@v&&y A}
HEALTH TRADE LICENSE

7
Licensee Photo

Department/R¥rT PUBLIC HEALTH Zone /ST South
| DEPARTMENT :
License No/@EdHaX - HTLSDMC112022112420621

Non Transferable / STE¥=aRolly,
Fee Non Refundable / 551 a1 7€) g1+

Date of Issue/TRIBH BT 10-04-2023 License Valid 31-03-2025
fafy : ' upto /STSHT

Thls license is granted in}p,‘ursuance to the provisions of section 417/420/421/422 of the Delhi Municipal Corporation Act,

. 1957 as amended from time to time and is valid only for the person and particular trade and particulars specified herein
‘subject to conditions stated here under

| I BV T W fYa '3‘; T SRR 1957 % Sudy &) aRT 417/420 /421/422 % 3FRRE S wdiga b omar € 7z
%Wﬁﬂ#q@fﬁacﬂﬁﬁsﬁ? o i 7t & srata da

Name of Licensee and Desig nation/ST3H9gRT SR UGTH HTAF  GEETANJALI BHARDWA] , PARTNER

Add'res‘s of Establishment /€I BT UaT PROP NO 1 A, SECOND FLOOR, HAUZ KHAS VILLAGE, Delhi,

110016
Tréde ”I“ype [EOTUR BTHDHR - Eating Establishment
Nature of Trade /Z4T9R Huphy | Eating House (Resturant)
- Name & Style/ﬁmaﬁ?ﬁaﬁ STRING MUSICAL BAR A UNIT OF RAGEE ENTERTAINMENT
| Tt;tal number of Permissible Seats/3FTHA Hiet &) & e 49
A‘U.nit Area in $q.Mts/35TS & 88’

'Licenge Certificate Generated Date /57399 WHIUTH Seas Rifey ©10-04-2023

Trade Photo

This certificate is computer generated and does not require any seal/signature in original. The registration no. is unique
toeach trade license: The Authenticity can be verified through D.M.C website and QR Code.
*Valid of this license is subject to verification of document’s and field site inspects reports.




5/24/%3, 2:59 PM

Health Trade License

Fechnical Dondiion

;? SDMC Home

http's://céb.mcd.gov.in/csbsdmc/htl/htlnewnotiﬁedroadnames.php?id=1

How To Get New License /Renewal of Licenss Bownload Application | Circular [ Comact Us
.. ?%@g Back, . Recommended To Use IE7.0 or Above / Mozilla Firefox. Browser Must Have JavaScript Enabled To Use This Site
Notified Roads - Commercial ?)Y\VXQ*W - %
Notified Roads - Commercial
S.No. T {ZONE NAME ROAD NAME
1 Central Zone D-Block NDSE Part-i
2 ‘{Central Zone Samman Bazar Bhogal Jangpura
3 Central Zone Okhla Road (Maulana Mohd. Ali Road)
4 Central Zone Jagdamba Road, Tughlaka Bad Ext.
5 © {Central Zone Road Nou.13, Tughlaka Bad Ext{.
6 Centrat Zone Gali No.24 Tughlaka Bad Ext.
7 Central Zone Road in Daxin Puri
8 Central Zone Kallu Mohalla Road Amrit Puri
9 Central Zone Main Badarpur Market Badarpur
10 Central Zone Lala Lajpat Rai Marg
11 ' Central Zone Ring Road (NDSE 1 & If)
12 Central Zone Bhisham Pitamah Marg. (Defence Colony) .
13 Central Zoneg Veer Sarverkar Marg (Central Mkt. Road, Lajpat Nagar-If)
’ 14 Central Zone Alankar Cinema Road/Pushpa Mkt. Road {Lajpat Nagar)
15 Central Zone Main Road between Block O & K, Lajpat Nagar-li
16 Central Zone Kalkaji Main Road between Block-G & Hand E & F
17 ) Central Zone . {Temple Road, Bhogal
.{18 Central Zone Shahi Hospital Road, Bhogat
19 Central Zone Central Road, Bhogal
20 - {Central Zone Masjid Road, Bhogal
21 ’ Central Zone Road between Govind Puri & Govind Puri Exin.
. {22 Central Zone Road in Bapu Park
23 ’ Central Zone Kotla Choupal Road
24 Central Zone Gali Ram mandir
25 - }Central Zone Dharam Bhawani Road
26 "+ {Central Zone Prem Gali Road
27 Central Zone Patwar Khana Road Wazir Nagar
28 Central Zone Jag Ram Mandir Marg Kotla Mubarak Pur
29 . Central Zone Uday Chand Marg
30 Central Zone Road in Lajpat Nagar-i}
31 ' Central Zone Road in Lajpat Nagar-t
32 . Central Zone Road in Lajpat Nagar-i|
33 Central Zone Road in Lajpat Nagar-!
34 . Central Zone Road in Lajpat Nagar-
35 Central Zone Road in Lajpat Nagar-!
' 36 Central Zone Kalka Devi Marg Kalkaii
37 Central Zone " {Main road Garhi
<138 Central Zone Road in Lajpat Nagar-|
39 . Central Zone Road in Lajpat Nagar-1
40 Central Zone Main Road Kalka Ji
41 Central Zone Gurdwara Road Kotla Mubarak Pur
42 Najafgarh Zone Najafgarh Phirni Road
43 . Najafgarh Zone Najafgarh-Delhi Road
44 Najafgarh Zone Sanjay Gandhi Hospital Road
45 * - iNajafgarh Zonc 8. T.Block Road,Mangol puri
46 © {Najaigarh Zone Police Station Road,Sultan Puri
47 Najafgarh Zone Shani Bazar Road .
48 ~ {Najafgarh Zone Main Road from Mangal Puri Chowk to Bus Stand Palam
49 - INajafgarh Zone Mehrotli-Mahipal Pur Road
50 Najafgarh Zone Jagdamba Mkt. Road Sultan puri
51 Najafgarh Zone Najafgarh Town
o152 : Najafgarh Zone Sultan Puri Road
. 53 , Najafgarh Zone A-Block Market Road, Mangol Puri
. ’ 54 Najafgarh Zone Main Road from Bata Chowk to M.C. Pry.Sch,, Palam
55 Najafgarh Zone 1.J. Block Road, Mangol Puri
56 i Najafgarh Zone HY Block road, Mangol Puri
57 Najafgarh Zone " {N-Block Road, Mangol Puri

1/A

|
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Heaith Trade License

58 Najafgarh Zone DE Road, Ma@’u .
59 ' Najafgarh Zone P.O-Block RoaN?
80 Najafgarh Zone R.S-Block Road
61 Najafgarh Zone K.L-Block Road
62 . {Najafgarh Zone Najafgarh Town
63 ' Najafgarh Zone Najatgarh Town
64 Najafgarh Zone Najafgarh Town
65 Najafgarh Zone Najafgarh Town
66 : Najafgarh Zone Panjabi Basti Road, Nangloi
67 Najafgarh Zone Sultan pur majra Lane
68 - Najafgarh Zone Najafgarh Town
69 Najafgarh Zone Bijwasan Road, Najafgarh
70 Najafgarh Zone Najaf Garh Firni
71 Najafgarh Zone " |Najaf Garh Town
‘{72 Najafgarh Zone Najaf Garh Town
73 . Najafgarh Zone Main Road in JJ Colony Sec-3 Dwarka
74 , Najafgarh Zone Approach Road Matiala Village
75 Najafgarh Zone Matiala village to Bindapur Road
376 . Najafgarh Zone Bank Road Sultanpuri
7 Najafgarh Zone E-I & E-H Block Road,Sultanpuri
78 South Zone Maharishi Daya Nand Marg, Malviya Nagar
79 - {South Zone Malviya Nagar (Main Mkt. Road)
30 South Zone Dheer Singh Marg
81, South Zone 60" wide Road Gautam Nagar
82 - }South Zone Dheer Singh Marg
83 ) South Zone Inetnal road Satya Niketan
84 South Zone Benito Juarej Marg (South campus road Satya Niketan
85 “{South Zone Internal road Satya Nikatan
86 : South Zone M.B.Road
87 - 1South Zone Virat Cinema Road (Raja Ram Marg)
88 South Zone Dakshinpuri Road (Balmiki Marg)
89 South Zone Chandrawal Road, Dakshinpuri
90 South Zone Gurudwara Road
™ South Zone 521 Bus Stand Road
o2 South Zone Devii Road
93 i South Zone Aurobindo Marg at Adhchint Village
94 . South Zone Aurchindo Marg
95 - {South Zone Outer ring road Munirka Village
96 - - South Zone Road between F & G 1 Block, Madangir
97 ° South Zone Central Market Road, Madangir
98 ] - {South Zone . 1Shiv Shakti Market Road Madangir
99 -~ {South Zone B-Block Road Dakhin Puri
100 South Zone Nensel Mandela Road
101 South Zone Internal road 30" Dakhin Puri
102 © §South Zone Internal road 30" Dakhin Puri
103 South Zone Post Office Road, Khanpur
104 South Zone Internal Road /Dakhin Puri
105 SBouth Zone Madangir Village Road
108 ‘ South Zone Harsukh Marg
) s . 107 © 1South Zone Nandi Vithi Marg at Zamroodpur
T ) 108 South Zone Zamroodpur Village
108 South Zane Canara Bank Street,Munirka Village
110 South Zone . 140" wide main internal village road of Jia Sarai
m South Zone Tigri Road No.1
112 South Zone Peripheral road of Basant Village
13 . iSouth Zone Hauz Rani Village along parks Road
114 : South Zone Kalka Das Marg Mehrauli
115 © {South Zone Internal Road Munirka Village
R South Zone 20" wide road Yusuf sarai
117 South Zone 20" wide road at Village Hauz Khas
! 18 . 1South Zone Internal Road Mochi Gaon
119 ©. {West Zone North West Avenue Road Punjabi Bagh (Club Road)
120 Waest Zone Road Between 4&5 Block Ramesh Nagar
121 West Zone Jail Road '
122 " iWest Zone Subhash Nagar Road
123 West Zone Jail Road/Station Road
124 ’ Waest Zohe Main Najafgarh Road
125 West Zone Satguru Ram Singh Road
126 West Zone Main Road Bali Nagar
127 . " {West Zone Ring Road
128 West Zone PWD Road No. 28 Raghubir Nagar

https://csb.mcd.gov.in/csbsdme/htifhtinewnotifiedroadnames.php?id=1
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Health Trade License

" {128 Waest Zone Najafgarh Ro
l 130 ) West Zone Quter Ring Roi ne 8ide Towards New Mahavir Nagar
131 West Zone Janak Puri Marg (Lal Sai Mandir Marg)
132 - West Zone Rohtak Road (One Side)
133 ‘ West Zone Kalgidhar Gurudwara Road Uitam Nagar
134 West Zone 100. Road . Khyala (One Side)
135 West Zone Phirni Road Khyala Village (60" & 45')
136 . iWest Zone Main Khyala Road 45. Vishnu Garden
137 West Zone Milap Nagar Road
138 Wast Zone Jwala Heri Market Road
139 . West Zone Jwala Heri Market Road
. 140 West Zone Phirni Road Jwala Heri
- ) . ' 141 - West Zone Indira Park Road
R 142 : West Zone East Uttam Nagar Road
143 West Zone Posgsengi Pur Village
144 West Zone * {Tyagi Market Basai Darapur
“1145 West Zone Wholesale market road Uttam Nagar
146 R West Zone QOuter Ring Road to Wooden Bridge (20. R.OW.}
147 Wast Zone Phirni Road Madipur Village
148 West Zone New Khyala Road 100" upto T.C. Camp Chowk & 45" upto NW Chowk
{149 ) West Zone Khyala Cement Store to NW-Chowk (60" R.0.W.)
150. West Zone Chand Nagar Punjabi Market
151 West Zone A-Block, R/C Khyala Main Roatd
162 © . {West Zone " {WZ-494 to NG Road Basal Darapur
153 ) " {West Zone Jeewan Park Road
154 . West Zone Shukra Bazar Road, Uttam Nagar
1565 . {West Zone Dayal Sir Road Uttam Nagar
156 ' West Zone Janta LIG Road (Hastsal)
187 ) West Zone City Market Road Uttam Nagar
158 West Zone Dividing Road Uttam Nagar
159 : West Zone Milap Nagar-ll Road .
160  {West Zone School Road Uttam Nagar
161 - West Zone Bal Udyan Road Uttam Nagar
162 West Zone Hastsal road Uttam Nagar
163 West Zone Chakki Wala Road-ll, (20. R.O.W,) Guru Nanak Nagar
164 West Zone " {Chakki Wala Road-!, (20. R.O.W.) Guru Nanak Nagar
1165 West Zone Subji Mandi Road Uttam Nagar
166 . Waest Zone Phirni Road Basai Dara Pur
167 ~ {West Zone 40 road Uttam Nnagar
BT West Zone Mandir Marg G-1 Block Uttam Nagar
-1169 . . West Zone E-Block, R/C Khyala Road (30. R.OW.}
170- West Zone 100. road to RZ-Block, Major Bhpinder Singh Nagar (30, R.O.W.)
171 . 1West Zone Phirni Road Basai Dara Pur
172 T |West Zone Ram Dutt Enclave Road
173 West Zone Rama Park main road
174 Waest Zone Dividing road of Vijay Vihar
175 - {West Zone Pipal wala main road Mohan Garden
176 ' Woest Zone Bindapur Matiyala Road
177 . West Zone M.C. Pry. School, Prithvi Park to Gali No.19, Guru Nanak Nagar (20,
1178 West Zone Shree Ayyappa Park Road Hastsal Janta Flats
179 : Waest Zone Old Pankha Road
180 . {West Zone Vishnu Mandir Marg F/C Madipur
181 West Zone Chand Nagar Road
182 West Zone Som Bazar Road R/C Madipur
183 West Zone Dispensary Road R/C Madipur
184 West Zone Main Market Road R/C Madipur
BT Wes! Zone B-1 Sunil Dairy Road Vishnu Garden
186 : Wast Zone Bhatta Sahib Gurudwara Road, Vishnu Garden
187 . West Zone NA + NE Block, Vishnu Garden
188 West Zone Maddi Waali Gali Vishnu Garden
{188 - - West Zone Mangal Bazar Road Vishnu Garden
190° West Zone State Bank Road, A-Block, R/C Khyala
191 ) - {West Zone Shiv Dass Puri Marg
192 - [West Zone Main Road Back of H.LL. Colony
193 West Zone Milan Cinerma Road
194 Wast Zone Mandir Waall Gali New Mahavir Nagar on NG Road
4195 © {West Zone Asalat Pur.Village
196 West Zone Ambedkar Market Road Raghubir Nagar
197 West Zone Main Road H, | Block Karam Pura
198 West Zone Past Office Road, Karam Pura
199 ) West Zone S-Block, Main Road Khyala

. ¢http's://csb.mcd.gov.in/dsbsdmc/htl/htlnewnotiﬁedroadnames.php?id=1
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BY HAND/ SPEED POST
MUNICIPAL CORPORATION OF DELHI

- PUBLIC HEALTH DEPARTMENT, SOUTH ZONE
: GREEN PARK, AURBINDO MARG
~ NEW DELHI-110016

_ Dated ¢ .‘:{] '2;(
CLOSURE NOTICE

| Whereas, It has been brought to the notice of undersigned by the Area Public
Health Inspector that you are running the trade of Eating House in the name & style of

- 'W/s Bootleather Resto Bar situated at A1, Third Floor, Hauz Khas Village, New Delhi

“under insanitary & unhygienic conditions from health point of view without obtaining

Municipal Health Trade License. You have been prosecuted vide chit challan & a show

~ cause notice has been issued for these violations under Sec 417, 421 & 430 of the
- DMC Ambutyau could not dessstfrom the practice of unlicensed busmess

Weasi\reapmmaealm tnspecta;hasagam inspected the site on 4/5/2023
and found that above said trade is st mnmmg the business under similar conditions

- without health trade license.

Ttmafore Closure Notice is issued to M/s Bootleather Resto Bar under section
417 421 &mofmc mmmmmm immediately otherwise further action

as per provisions under DMC Act will be undertaken without any further notice.

O,
B? Health Qfﬁwr
- South Zone
| , . T Poapak Aital
_ _ : vy Heaith Offica 73
Mr. Sanjiv ‘
W/s Bootleather Reslo Bar
A1, Third Floor, Hauz Khas Village,
New Dethi

AM@;\A wre - C
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BY HAND/ SPEED POST
~ MUNICIPAL CORPORATION OF DELHI
PUBLIC HEALTH DEPARTMENT, SOUTH ZONE
GREEN PARK, AURBINDO MARG
NEW DELHI-110016

ereas, It has been brought o the notice of undersigned by the Area Pubiic
Health Inspector that you are running the trade of Eating House in the name & style of
Mis The Mansion Bai & Global Kitchen situated at A1, Second & Third Floor, Hauz
" Khas Village, New Delhi under insanitary & unhygienic conditions from heaith point of
view without obtaining Municipal Health Trade License. You had appited for heaith trade
m under instant category showing area less than 90 sq meter vide application no.
2023040305083, - |
Whereas the eating house was inspected on 4/5/2023 and found that above said
trade is having area more than 90 sq meter therefore your healtt
 application has been rejected and fee forfeited on 05/05/2023,
.~ Therefore, Closure Notice is issued to M/s The Mansion Bar & Global Kitchen
 under section 417,421 8 430 of DMC Act to close down the trade immediately otherwise
further action as per provisions under DMC Act will be undertaken

ade lcense

Dy Health Officer
(. E’ggzgﬁ% Zong

/s The Mansion Bar & Global Kilcher
A, Secord & Third Floor,
Hauz Khas Village,

. HNew Delhi
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Date: -17/05/2023 o 1
o . Y

’ THE !}I;IPGTY l_iliz\ﬂi"ﬂ OFFICER
MUNICIPAL CORPORATION OF DELHT -
SOUTH ZONE, GREEN PARK NEW DELHI-110016

SUB: - REPLY CLOS{?RE NOTICE NO.— DHQ/SZ/2023/D-341 DATED:-
08/052023

Sir.

In this context it is inform that I am running an Eating House in the name of
stvle M/S THE MANSION BAR & GLOBAL KITCHEN Situated at Al,

 SECOND & THIRD FLOOR, HAUZ KHAS VILLAGE, NEW DELHI-

7 110016, In the above said premises.

* 1 have received a notice no. DHO/S_,Z/Z()ZS/D—SM DATED: - 08/05/2023 in the
name of style M/s THE MANSION BAR & GLOBAL KITCHEN under
. without obtaining municipal health trade license.

I have closed the Second Floor. now 1 am running on the Third Floor whose
area is B8 sq.meter which is less than 90 sq meter.

_ 1 undertake that I will reapply for MCD trade license within 3 days.
Since 1 Have Fulfilled, we undertake that we will get the necessary

approvallicense and will follow all the rules & regulations of the Health
Deparument in future, '

" YOUR FAITHFULLY, ' ' -
@f X@A&%XWM :
it

INAVEEN CHANDRA}
M/s, THE MANSION BAR & GLOBAL KITCHEN
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IMPACC (V) di826103/ DELHI/ DLDLH
1 SUBIN-DLDL82510363762235152043V
! NAVEEN CHANDRA
Articio 4 Affidavit
Not Appticable:

Certficate Issued Date
Account Reference .
Unigue Doc. Reference
Purchased by
Damripﬁén of Document
Property Description -
Gonsideration Price (Rs.)

PO IR

0

(Zero) :

NAVEEN CHANDRA

Second Party Nt Appiicable

Stamp Duty Paid By .1 NAVEEN CHANDRA

Stamp Duty Amount(Rs.) : L :
; ) (Ten only)

First Pary

Plod st o type oo ibi e

INDIA NON JUDICIAL

Government of National Capital Territory of Delhi

RIS

M
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! RAVEEN CﬁANDRA $I0 sam HIRA SALLASH R/O H NO. 8‘41»
 SECOND FLOOR, HAR!I NAGAR, MAYA PURI, SOUTH WEST DELHI,
QEL?GM NGM do herby seiemmy affirm and declared as under -

's ‘{hat ¥ am cmzen of ndta

2 This is for yem kmd mformatzan that | am runmng an Eating
House in the name of style M/S. THE MANSION BAR & GLOBAL
~ KITCHEN situated at A1, SECOND & THIRD FLOOR, HAUZ f
- KHAS VILLAGE, NEW oEmeswme in the above said
prermses L '

3 That ! have recewed a notice no. ,HQE&Z?ZGZ&SQ*%,‘! DATED:-
| 08/05/23 in the name of style M/S. THE MANSION BAR &
GLOBAL KITCHEN, under without obtaining municipal heaith
tf‘adeiicense '

4. That | have closed the Second Floor, now | am running on the
Third Fioor whose area is 88 sq meter which is less than 90 sg
meter : s

5 That H undertake that i will Reapply for MCD trade license wzthm 3
days ,

6. Since | Have Fu!ﬁ!ied we undertake that we will get the necessary
approvaifhcense and will follow all the rules & segu%atrcms of the
public Health Department in future ’ :

? That itis my true and ccrrect statem&m

' i wﬁﬁw at i\i&w 0& i on this ?7!6512023 wh;zh me contents of the
'a{wve deciaramn are true and correct to the best of my knowd eﬁge and




"ated: - 23/05/2023
TO,

THE DEPUTY HEALTH OFFICER
-MCD SOUTH ZONE,
GREEN PARK NEW DELHI-110016.

SUB: -Regarding Notice no, DHQ/S7,/2023/D-342 DATED:- 02/05/2023
‘Respected sir/madam,

This is for your kind information that I am the owner of this property, my tenant
was running an RESTAURANT in the name of style M/s. BOOTLEGGER RESTRO
BAR situated at A-1, THIRD FLOOR, HAUZ KHAS VILLAGE NEW DELHI-110016,
In the above said premises.

I have received a notice no DHO/SZ/2023/D-342>DAT ED:- 02/05/2023 in the
name of style M/is. BOOTLEGGER RESTRO BAR under mthoui obtaining
» mumcxpal health trade license..

1 am the owner of the restaurant, my tenant has vacated the shop, now there is
no activity, whenever there is an activity in restaurant, it will be with a health
trade license.

That my tenant was running a trade without health trade license. 1 have Closed
~ down my RESTAURANT activity in aforesaid property and 1 assure you that no
such activity shall be continue in my manner. :

" Since | Have Fulfilled, we undertake that we will get the necessan
approva]/hcense and will follow all the rules & regulations of the Public Health
Department in futun,

- YOUR EA{THFULLY | '
W \Wﬁ\ /Vm Pwl

Sommspacor

{VIRENDER KUMAR}
M/s.BOOTLEGGER RESTRO BAR




)7

Annesvae- &

i, VIRENDER KUMAR S/O LATE c,}m; SUKHLAL R/O 1-A, HAUZ KHAS
VILLAGE, NEW m“,t,lll-l 10016, do hcrtiy solemnly aﬂ’irm and declaredas under: -

"Thw is for your kind mfurmatmn that !am the owner of this pmp:.rty my tenant
was running an RESTAURANT in the name of style M/S. BOOTLEGGER

- RESTRO BAR situated at A<1, THIRD FLOOR, HAUZ KHAS VILLAGE, NEW
DELHI-110016, In the ahovc satd premises.

I have rcccwed a notice no. DHO/SZ/2023/D-342 DATED:- 02/05/2023, inthe

name of style M/S, BOOTLEGGER RESTRO BAR under without obtaining
: -mumcxpal health trade license.

1. That my tenant was running a trade without health trade license. I have
Closed down my RESTAURANT activity in aforesaid property and I assure
you that no such activity shall be continue in my manner.

. That 1 am the owner of the restaurant, my tenant has vacated the shop,

now there is no activity in restaurant whenever there is an activity, it will
be with a health trade license.

7

3. Since I Have Fulfilled, we undertake that we will get the necessary
- approvalflicense and will follow all the rules & regulations of the public
Health Department in fuwre.

4, That it is my true and correct statement, Y A A
. | | F e e i & -

e

) DEPONENT
VLRII TCATION: -

I, verified at New Delhi on this 23/05/2023, which the contents of

the above declaration are true and correct to the best of my knowledge and
‘bel'

ef. N p:m of itis ulxc and nothing material has been conveq t:ci there from.

yanely j‘ LA

DEPONENT

XD
NOTARY P1a11¢ gy -

& 3 1A 90
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